
IN THE CTRAL ADMINISTRATIVE TRIBUNAL 
aJTTACK BCH; cUTTAOK. 

ORIGINAL APPLICATION NOS.61 TO 76 OF 2000. 
cuk;ii 	7€h day öUiardh 2002 

PRASANTA KUMAR NAYAK & ORS. 	.... 	 APPLICANTS. 

VRS. 

UNION OF INDIA & OTHERS. 	 .... 	 REPONDETS. 

FOR INSTRUcI'IONS. 

whether it be referred to the reporters or nOt7 

whether it be circulated to all the BChes of the 
ctral A9miniStrative Tribunal or not? 

C \UCL\t 

(MAN 0 RANJAN MO HAN T) 
MEM3ER(JUD1CIAL) 



CTRAIJ ADMINISTRATIVE TRIBUNALS 
cU TTAK B CH: CUTTACK. 

ORIGINAL APPL1ICATION NOS.61T0 76 OF 2000. 
Cuttack,Chis Ch;_7th_dd:j_oT March, 2002. 

CO RAM: 

THE HONOURABLE MR. MANORANJAN MOHANTY, MEM.3 ER(JUDICIAL4. 

.. 

O.A.NO.61 OF 2000. 

prasanta Kumar Nayak,S/o.Gangadhar Nayak, 
AtArisOl, P0 ;jandichhatabar, Dist.KFUrdà, 
at present working as Casual Labour(Farash), 
O/O.the Supt. central Excise & CUStOmS, 
Khurda Range,Bb.ibaneswar. 	 •,.• 	Applicant, 

1 • union of India through Secretary,Miriistry, 	of Finance 
Central Board of Excise & CUstoms,North 3lOCk,New Delhi. 

commissioner-I,Central Excise and custOms,Ministry of 
Finance, C. R. Building, Raj aswa vihar, Bhubaneswar...4, 

Superinterident,Central Excise and Customs,Khurda Range, 
Khu rda. 

Respondents. 

0.A .NO.62j 2000. 

Kant}arnani ayak, 
Aged about 28 years, 5/0. Balaram Nayak, 
At present working as C7sual Lourer ra1i, 
Office of Central Excise & Customs, 
Commissioner -II, Bhu1-)aneswar-4. 

2, Srinibas Lenka, Aged about 24 years, S/o-Surendranath Lenk, 
At-Old Iown, huhaneswar, At present working as Casual 
Lahurer Farash, 0/0 Central Eycises Customs, Commissioner-I 
hubaneswar-4 	 . .......Applicants. 

-v r s - 
1, Union of India, Represented through Secret3ry, M/O-Finance, 

Central Board of EYcise & Customs, North Block, New Delhi. 

Comrrissioner, I & 0, Central Eycise and Customs, M/O-Firiance, 
C.R. Building, Rajaswa 7ibar, Bhuhaneswar-4. 

Superintendent, (HQrs.), 0/0-Commissioner-I, Central <ise 
& Customs, Bhuhaneswar-4, 

Superintendent, (HOrs.), 0/0. Commissioner.II, Central Excise 
& Customs, Bhuhaneswar-4 

. . . . . . . 2/ = 



C.A. No.6312000 

1. Hnant Far Sahoo, S/o- Bidyadhar Sahoo, At-Plot No.754/1 
Jayadev 'ihar, Bhuaneswar-13, at present working as Casual 
Lahour (Farash) in the Office of Asst. Commissioner, 
Central Excise & Customs Bhubaneswar Division, 
Bhubaneswar 	 ............ 	Applicant. 

- Vrg 

Union of India through, Secretary, Ministry of Finance, 
Central Board of Excise Customs, North Block, New Delhi. 

Commissioner,!, Central Excise & Customs, Ministry of 
Finance, C.R. Building, Rajaswa Vi}'or, Bhubaneswar -4. 

Asstt. Commissioner, Central Excise & Customs, Bhubaneswar 
Djj5j, Bhuhaneswar. 	

Respondents. 

0.A. No.4/2N)0 
. Rajendra Mukhi, S/o-Narayan Mukhi, At-Qr. No.2Y-II/47, 

C.R. Colony, Bhubaneswar-4 at present working as Farash 
Curn Safaiwala in the of Eice Asstt. Commissioner, Central 
Excis@ & Customs, Cuttack Division 	 . .....Applicant. 

- Vrs - 

Union of India through, Secretary, Ministry of Finance, 
Central Board of Excise & Customs, North Block, New Delhi. 

Comm, issioner,I, Central Excise & Customs, Mio-Finance, 
C.R. Building, Rajaswa 1.7ihar, Bhubaneswar-4. 

Superintendent, Central Excise & Customs, Cuttack, II Range, 
C.D.A, ?LàXB, Cuttack 	 ........ 	Respondents. 

O.A. No. 65/20fl0 

1. Bahu Naik, Aged about 29 years, S/o Dama Naik, 
At Present working as Casual ijabourer Safaiwala, 
0/0- Central Excise & Customs, Bhubaneswar-I and II 

Applicant 

-V r s - 

1. Union of India, Represented through SecreLary, M/O-Finance, 
Central Board of Excise and Customs, North Block, New Delhi. 

22. Commissioner-I & II, Central Excise and Customs, 
Ministry of Finance, C.R. uilding, Rajaswa Vihar, 
Bhubaneswar-4 	 • . Respondents. 

.. . . . .3,/- 



O.A. No.66/200 

-3- 

1. Sudhakar Pehera, S/o- Hajari Behera, At/Po-Jagannathpur, 
Dist-KhurcIa, at present working as Casual ahourer 
Safaiwala, 0/0- Ast. Commissioner, Central Lxcise & Customs, 
Phuhaneswar 	 • ........... 	Applicant. 

- Vrs- 

Union of India through, Secretary, Ministry of Finance 
Department of Revenue, Central Eard of EXcise and Custom, 
North Plock, New Delhi. 

Commissioner-I, Central Excise and Customs, M/o-Firinnce 
C.R. 13uildinq, Rajaswa Vihar, Bhubaneswar-4, 

Asst. Comrissioner, Central Excise & Custom C.R. Puilding, 
Rajaswa Vihar, hubaneswar-4 	 . .......Respondents. 

0.A. 110.67/20C)fl 

Sayed Habib Alli, Aged about 23 years, S/o-Sayed Samser Alli, 
Add-OR. No. N.N.N-1, Rourkela-4, working as Farash, 
Office of Central 	cise and Customs, Kalunga Range-Il, 
Rourkel a. 

Mukt ZTA, aged about 25 years, S/o-Francis Ekka, 
Add-QR No. N.N,N,-1, Rourkela-4 working as Farash, 
Office of Central Excise & Customs, Kalunga Range-I, 
Rourkel a. 

Srikanta Hu. Barik, Aged about 27 years, S/o-;mam Ch.Barik, 
OR No. ITh-5098)) Area, ourkela-4, working as Farash, 
Office of the Central 	cise & Customs, (Assistant Comrjssjone 
Central Excise & Customs,) Rourkela_I Division. 

amalakanta Lena, Aged about 23 years S/o-Radjakanta Lenks, 
QR No.E/61, Sec.5, Rourkela-2, working as Farash, 
(Asst. -ommissioner Central Excise & Customs), RSi--II, 
Range, Rourkela-I DjVjg1n, 

Umesh Chandra Tudu, aged about 28 years, S/o Jagar Tudu, 
C/oType_I/2, C.R. Colony, Rourkela_lfl, Working as Farash, 
Office of AE'stt. Com:issioner, Central Excise & Customs, 
Rourkela. 

Jageswar Kumhhar, Aged about 28 years, /o.Rath Kurnhhar, 
O/o.Qr.No .c/15, working as Safewala Cum Farash Office 
of Central 	cise and Customs, Rourkela DIvii 	No.11 
Naya1azar, Rourkela-lO. 

Khalewar Sahoo, 26 years, S/o.Mangule Sahoo, working as 
Farash,Cffice of Central 	cise and Customs, Rourkela 
-Division ii ROuLkejalO. 

8. Pal-­itra Kumar Panda, 24 years, S/o.Suryamanj Panda, 
C/o.C/3rç5/2 Hilinga Iron Works,Wor:jn as Farash, 
CL1ce of Central Ecise and Customg,garjl Range, 
Natkanbeda, Parbil. 



t)  
9. 	Shaikh Reaz Uddin,24 years,S/o.shajkh Reyasat Uddiri, 

working as Farash,Offjce of Central Excise and CuStOás, 
Roure1a Division II,Nayabzar, Rourke1a..].O. 

10, Rashmi Ranjan Behera,2() years,s/o.Rangadhar Behera, 
working as FaraSh,Office of Central Excise and 
CustOms,RSPI 
Rourkela_Il, 

Krishna Ch.Lohar, 	yearS,S/o.Ganesh Lohar, 
working as Safewala Cum Farash,Office of Central 
Excise and Customs,Rourkela_I Division, 
ROurkela_lO. 

Braja Kishore Mathan,23 years, 
S/o.Banshidhar Nathan, 

rking as Safewala cum Farash, 
Office of Central Excise and customs, 
RoUrkelaI Division, ROUrkela_i.O. 

Applicants. 

Union of India represented through Secretary, 
Ministry of FirlanCe,Central Board of Excise 
and CustOms,North BlOc]c,New Delhi. 

CO[flThissioflerII,Office of the Central Excise 
and Custom, C. R. Building, Raj aswa vi ha r, 
Bhubaneswar-4, 

Asst.Comrnissioner_I,Office of the Central Excise 
and custom,Nayabazar,Rourkela....IC. 

AsSt.Commissioner_II,central Excise and Customs, 
Nayabazar, Rourkela10. 

.... Respondents. 

2.eJ• No. 68/2000. 

Ramakrushna padhi,26 years,5/o.Subash Ch.padhi, 
C/o.I.Khan, Ty-I/47, C.R. 	 eswa 
at present working as Casual Labourer Farash, 
Office of Central Excise and CUStOms,Bhubaneswar 
II commissiOfler,BJ.mbaneswar. 

shyam Rai,Aged about 30 years,S/o.Dalbahadur Rai, 
C/O.U.K. Khadka,CR colony,Bhubaneswar_4,At present 
working as Casual Labourer Chowkidar,offjce of the 
Central Excise and CuStoms,Bhbaneswar..II commissicn er, 
Bhubaneswar. 

Applicant. 
- vrs.- 



FIA 
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union of India represented through Secretary, 
Ministry of FinanCe,Central Board of Excise 
and Customs,North Block,New Delhi. 

Commissioner-I &II,Central Excise and Customs, 
Ministry of Finance,CR BuildiflgRajaswa vihar, 
3 hub an esw a r- 4. 

Superintendent(Hqrs.) ,Commissioner I Central 
Excise and CUstOms,Bhubaneswar.,4. 

suçdt. (qrs.),Commissioner_II,Central Excise 
and Customs,Bhubaneswar4. 

.e. Resçondents. 

0.A.NO. 69/2000. 

Banamoar Lenka,5/o.jhari j.,enka,At-CR Colony, 
Bhubaneswar_4, At present working as Casual 
Labourer(Farash) Office of ASSt.Commissiofler, 
Central Excise and CustOrns,Bhubaneswar. 

Applicant. 

— yr s . - 

Union of India through Secretary,Ministry, 	of Finance 
Central Board of Excise and CUstOms,North Block, 
New Delhi. 

Commissioner-I,Central Excise and customs, 
Ministry of Finance,CR BUildiflg,Rajaswa vihar, 
B hub an esw a r- 4. 

AsSt.CommissiOfler,Cefltral Excise and Customs, 
Bhubaneswar ivision,Bhubaneswar. 

Respondents. 

OA. No.70/2000. 

Santosh Kumar 3arik,28 years, 
S/o.Krushna Chandra 3arik, 
Plot No,A/50C/O.RaymOnd Cement, 
Mancheswar,Bhubaneswar,at present 
working as Casual Labourer Farash, 
0/0 the Central Excise and Customs, 
Bhubaneswar-I & II Coifluissioner, Bhubaneswar, 

I3abuli panigrahi, 27 years, 
S/o.Rama Chandfa Panigrahi,c/o.i3.j3.Rath,IAS Retd., 
170 Janapath,I3hubaneswar-9,at present working as 
Casual Laoourer Farash,Office of Central Excise 
and Customs, Commissioner-II,Bhubaneswar. 



	

3. 	Sanatan Dakua,27 years,S/o.Magata Dakua, 
6/34, M.I.COlOny,SaLid Nagar,Bhubaneswar-lO 
At present working as Casual L1aOOUrer Farash, 
Office of Central Excise and Customs, 
Commissioner-I &II,Bhubaneswar-4. 

Applicant. 

- Versus- 

Union of India reresented through Secretary, 
Ministry of Finance,Centra]. Board of Excise 
and CuStOms,North Block,New Delhi. 

Commissicner,Central Excise and Customs, 
Bhubaneswar-I&II,Ministry of Finance, 
CR auilding,Rajaswa Vihar,I3hubaneswar_4. 

Superintendent(Hrs.) ,O/O.central Excise 
and Customs,CoththiEsicner...I,Bhubaneswar_4. 

Superintendent (qrs.) ,O/o. central Excise 
and CustOms,CommissiOfler-II,Bhubaneswar4. 

Respondents. 

9J.. 71/2000. 

Subash Chand ra Naik, 5/0. Alia Ch.Nalk, Gangapatra, 
Khurda,At present working as Casual Laoourer, 
Night watchman,O/C.Suidt.Central Excise 
CUstOms,Khurda Range,I(hurda. 

Applicant. 

-vrs.- 

	

1. 	Union of India represented through Secretary, 
Ministry of FinanCe,Central Board of Excise and 
Custorns,NOrth B1ock,Ni Delhi. 

Commissiofler-I,Central Excise and Custom, 
Ministry of Finance, CR Building, Rajaswa vihar, 
Bhubaneswar- 4. 

t 

 

 Supdt. Central Excise and Customs, 
Khurda Range, Khurda. 

.... 

0.A.N0. 72/2000. 

Renubala Sahoo,W'o.Ranjan Kumar Pradhan, 
Qr.No, F.3,IrrigatiOfl Colony,3JB Nagar, 
Bhubaneswar,at present working as Casual 
Labourer (parash) O/O.the Asst. QDmrflier, 
Centtal Excise and customs,l3hubaneswar. 

... 

-vrs.- 

Respondents. 

Applicant. 
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Union of India through Secretary, Ministry of Finance, 
Central Board of Excise and CUStOms,NOrth 3lock, 
New Delhi. 

Commissioner-I, Central Excise and Customs, Ministry 
of Finance, CR Building, Rajaswa vihar,r3hubaneswar-4. 

Asst..ComrnissiOfler,Central Excise and Customs, 
Bhubaneswar DiViSiOn,BhUbaneswar. 

... Respondents. 

O.A.NO. 73/ 2000. 

Surendra Kumar Rath, 28 years,S/O.I4arkldeswar Rath, 
4774-vssNagar, Mancheswar, Bhubaneswar- 2, at present 
working as Casual Labourer, Fdrash,Office of Central 
Excise and Customs, Bhubaneswar_I&II Commissioner, 
B hub an esw a r-. 4, 

Krushna Chandra Bhoi,Aged about 21 years, 
S/O. Rama chandra 3hoi, c/o.M. M.Mohapatra, 
Ty-II/46-CR Colony, Bhubaneswar- 4at present 
orking as Casual Laoourer,Mali Office of Central 

Excise and customs,Commissioner-I,athuoaneswar_4, 

Ramesh Kumar sahoo, 24 years,s/o.Jogeswar Sahoo, 
c/o.D.P.Jena, 243/5,Jarpara Jail ROad, 
Santinagar,Bhubaneswar-6,at present working as 
Casual Labourer Farash,Cffice of Central Excise 
and Customs, Commissioner-I &II , 3huban eswar-4. 

S.A.Jahid,Ag 	about 	,S/o.S.A,Abdul Majid, 
C/o.S.A.Ramjanat present working as Casaal 
Labourer Cocker,Cffice of Central Excise and 
Customs,Co±th.tSSioner I...& II,BhUbaneSar4. 

L 
	

Applicants. 

- VerSUs 

Union of India represent&t through Secretary, 
Ministry of Finance, Central Board of Excise and 
CUStOmS,North 3loCk,N Delhi- 

Commissioner-I & II,central Excise and Customs, 
Ministry of Finance, CR Building, Raj aswa Vi ha r, 
3 hub an aww a r 4. 

superintendent (Hqrs.),c/o.Commissioner-I,Central 
Excise and CustOms.31baneswar-4. 

4. 	Superintendent (Flqrs.) ,O/O.Commissicn er-I, 
Central Excise and Customs,i3hubaneswar-4. 

Respondents. 



0. A. No. 74/2000. 

Dipti Ranjafl Nayak,S/o.Kailash Ch.Nyak, 
At_Qr.No.Ty_I/13,CR COlOny,Bhubafleswar, 
At present working as Casual taoourer 
(Safaiwala) ,Office of SuIt.,Central 
Excise and Customs, BhUbaneswarII,Range, 
B hub an eSw a r. 

-vrs.- 

Applicant. 

A 

Union of India through secretary,Ministry,  
of Finance,Cefltrai. Board of Excise and Customs, 
North B1OCk,NGq Delhi. 

cothrnissionerI,Central Excise and Customs, 
Ministry of FiflaflCe,CR Building,RajaSwa 
Vihar,Bhubaneswar_4. 

Superintendent, Central Excise and customs, 
Bhubaneswar-.II Range,Bhubaneswar. 

Respondents. 

OA.No. 75/2000. 

Ajit Kumar Prusty,S/O.Sanatan PruSty,At or NO. 
5.-3/1614,Niladri vihar,Bhubaneswar-21, 
At present workinc as Casual Labourer(Farash), 
0/0.Supdt. Central Excise and Customs, 
BhubaneswarII, Range,Bhubafleswar. 

0-0 	Applicant. 

.-vrs.- 
union of India through Secretary,Ministry, 	of 
Finance, Central Board of Excise and Customs, 
North BlOCk,New Delhi 

Cornrnissioner-I,central Excise and Customs, 
Ministry of Finance,CR 3uilding,Rajaswa 
Vihar, Bhubantswar-4. 

superintendent,Central Excise and Customs, 
B huban eswar-II, Range, B huban eswa r. 

Respondents. 

0.A.NO. 76/ 2000. 

1. 	Gadadhar sahoo,Aged about 30 yearS,S/O.Bansidhar Sahoo, 
M- 131- Rachika Market, Baramuflda Iusiflg Board Colony, 
Bhubaneswar now working as Mali. 
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Smt.Rebati Jefla, 27 years, Wo.Mayadhar Jena, 
At/PO ;Jaganathpur, via-3alianta, DiSt.KrLurda, 
now working as Safaiwala. 

Madhusudan DaS Aged aoout 32 years, 
s/o. Puranad ra gas, 60 4 Iusing Board, Dumduma, 
Bhubaneswar.,Now working as Mali 

AShok Kumar Sangatira,Aged about 26 years, 
S/o.Damodara Sangatira, 1-larchandi Sahi3O].d 
Town, Bhubaneswar, now working as Chowkidar. 

Krushna Chafldra Behera, Aged about 23 years, 
Sb. Ha zari B ehera, At/PO :Jaganathpur, 
Via.Balianta,D1St.Khurda,now working as 
Safaiwala. 

Rabindra Kumar Behera,  Aged about 20 years, 
S/O.Jogdra 3 ehera, Kahn ga Nagar (N ea r..iI 
postal Colony,) Patharbandha,Bhubaneswar 
now working as M1i, 

Rajkumar 3jswal,Aged aoout 19 years, s/Q. 
Bramhananda BiSwal,C/o.D.N.Biswal,CR Colony, 
Bhubaneswar-4,now working as Mali. 

8 	Ranjan Kumar Mahlick,Aged about 20 years, 
S/o,Bhagaban Mall ick,C/O.P.K.Swin, 
Plot No.9,Styanagar BhUbaneswar,now working 
as Farash. 

sarat Chandra 3ehera,Aged about 21 years, 
S/O.C-aneswar 3ehera.C/O.P.K.ROUt,429, 
sahidnagar, Bhubaneswar, now working as Cooker 
G. IUse. 

Susanta Kumar Batik, 31 years, 5/o.l3hagyadhar 
Bank, MIG -II,Block No.1/1,BDA Colony, 
chandrasekhar p.lr,Bhubaneswar,now working as 
Cooker G.HDuSe, 

All the applicants are working in the Office 
of the Asst.QDmmissioner,Ctral Excise and 
Customs, B huban eswar. 

... Applicants. 

- Vrs .- 

1 • 	Union of India through Secretary, Ministry 
of Firiance,Central  B0ard of Excise and Customs, 
North Block,New Delhi. 

2. 	cornmissioflerI,Ctral Excise and Customs, 
Ministry of pinance,CR Building, Rajaswa 
Bihar, Bhubanaswar_4.Khurda. 

( 	3. 	Asst.Commissioner,Ctral Excise and Customs, 
Bhubaneswar Division,Bhubaneswar,Krd8. 

ResPondts. 
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By the Advocate for the Applicant 
in all the above cases, 	 ; M/s, C.R.MiShra, G,Mishra, 

.T.K, Misra,D.Das, 
Advocates. 

For the Respondents. 	 ; ME.A.K.3OSe, 
Sr.Ste COunsel(Central). 

- S - S - • • • -S • - S - • - - . _. _. _. - . - . - . - S • - - - - . - S - - - • • - 

ORDER 
( ORALJ ) 

MR. MANORANJAN MO HN TY, MEMB ER (JU DI CIA 

I have heard Shri TK.MiShra, Learned Counsel 

for the Applicant and shri AKBOse, Learned Senior standing 

counsel (central) appearing for the Respondents in all these 

cases separately. Since common question of law and fact 

involved in these cases, for the convenient, all these 

Original ApplicatiOns are disposed of in this common order. 

2. 	 In all these cases, the Applicants have claimed 

to have been engaged on Casual oasis in central Excise 

organisation. Their cLaim is thdtdespite their long 

continuance as Casual labourers, they have not yet been 

given the temporary status. Once temporary status is 

given, they can have a oetter claim to be regularised in 

Gr.l.ol posts. Having heard Advocate for the Applicants and 

Learned Senior standing counsel Mr.Bose for the Respondents, 

all the Original Applications are disposed of with a direction 

to the Respondents, to examine the case of each of the 

Applicants as to whether they are eligible to get the temporary 



status and, if so, to treat thej as temporary status 

casual workers from the dates when they completed 240 

days in a calender year and maintain their seniority. 

Direction is hery further given to the Respondents to 

test them suitably as and when required and aosorb them 

in regular establishment in Gr.'D posts SUitatDly.The 

exercise, at the first instance, to take them as  temporary 

status casual worker/confer them temporary status should 

be completed within three months hence. 

3. 	 All the Original Applications are disposed of 

accordingly, 

(MAN 	MOE-JANTY) 
MEN3 (JuDIcIA[) 


